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GOVERNMENT BILL - Conld.
APPROPRIATION (RAILWAYS) NC. 2 BILL, 2002

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): Madam, |
beg to move:

"That the Bill to authorise payment and appropriation of
certain sums from and out of the Consolidated Fund of
India for the services of the financial year 2002-2003 for
the purposes of Railways, as passed by the Lok Sabha,
be taken into-consideration.”

The question was proposed.

THE DEPUTY CHAIRMAN: | am happy that the former to former
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THE DEPUTY CHAIRMAN: Mr. Prasanta Chatleriee. You are a
new Member. So, this is your maiden speech. ...¢nferruptions)... But it
does not mean that you can go on speaking. Your Party has got 12
minutes. Pleass try to be within that limit because | do not want to ring the
Bill.

SHRI PRASANTA CHATTERJEE (West Bengal): 1T will try.
...{nterruptions)... Madam, | have seen the Appropriation Railway Bill passed
by the Lok Sabha. | would like to draw the attention of the hon. Minister
that just at this time a very serious movement of passengers is going on for
a passenger train linking between Assam and Bengal - between Mainaguri
and Jogidobha, A number of meetings and seminars are being held in that
part of the country. | would like to draw the attention of the hon. Minister
to this. Though it is a fact that freight tariff and passenger fares are
increasing, the number of commuters and earnings of the Railways are
increasing daily; the problems of the ordinary commuters, the problems of
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the office-goers, the problems of the women and students are also
increasing a lol. | do not know whether the hon. Minister is aware of the
problems of the metropolitan cities. We have seen the problems of the
ordinary commuters and the way they travel in trains in Calcutta. The
ordinary coaches in the passenger trains do not have lights, causing security
problems, Then the number of ordinary coaches is required to be
increased. Madam, the new traing are being introduced on regular basis.
But the condition of the tracks is not being improved as a result of which
many accidents are taking place. Then there is the problem of signalling.
This is also a cause of many accidents that are taking place in many parts
of our country,

Madam, | would like to make a mention about the commiiment
made by the Railways long back. | was the Mayor of Calcutta for ten years
and | had been associated with the metropolitan city and its Corporation
since 1965. Some 15 years back, when the Railways introduced passenger
train service between Naihati and Budge-Budge under in Sealdah Division,
they promised to construct a railway station at Tangra, an industrial beit.
Madam, although 15 years have passed, no action has been taken by the
Railways to fulfill their commitment. Then, the Railways agreed and said
that a techno-economic survey for a railway ling between Naihati and Budge
upto Bandel would be done. There was a request to extend the railway
service from Naihati to Bundel. The Railway Minister informed me that a
techne-economic survey had been ordered. But | have not heard anything
about this from the Railways. | would like to inform the hon. Minister that
Kolkata is a big city, a metropclitan city.

In the southern part of Kolkata, thers is no reservation and booking
office. The Railways should seriously consider setting up of a reservation-
cum-bocking office in the southern part of Kolkata, | would also like to
draw the attention of the hon. Railway Minister that accidents are increasing
in the Calcutta Underground Metro HRailway System. If the Railways
construct two or three foot overbridges, many of the accidents that are
taking place could be averted. With the limited funds, pedestrians foot
overbridges can be constructed; it is a dire necessity in many areas of
Koikata,

I also draw the attention of the hon. Railway Minister to some of
the problems being faced by the people of Kolkata and West Bangal,
particularly, in regard to railway link between Assam and Wast Bengal. With
these words, | thank the Deputy Chairman.
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THE DEPUTY CHAIRMAN: Finished? Thank you very much, |
think you are the first Member who has not taken more time taking
advantage of maidan speech.

SHRI NILOTPAL BASU (West Bengal) : Madam, you don't
underestimate him. Later on, he will make up for this in other debates.

THE DEPUTY CHAIRMAN: If | am not sitting in the Chair, you will
be here. Then, you have to conirol. Now, the Business Advisory
Committee has not taken any decision that we should sit beyond 5 o' clock.
So, we have to finish our speechas and the reply should be over within that
period. Now, Mr. Virumbi. You have sight minutes, Mr. Virumbi.

SHRI S. VIDUTHALAI VIRUMBI (TAMIL NADU). Madam Deputy
Chairman, | am glad, our democracy has started functioning again the way
in which our people wants it to function, after a long gap of one week.

Madam, in our House, the discussion on the Appropriation Bill, is
usually utilised by us to express our views with regard tc the requirements
of the people of our respective States. So, | want to say something in that
direction. As far as Tamil Nadu is concernad, out of the total railway line,
broad gauge constitutes only 30 per cent; the remaining 70 per cent is in
the metre gauge. Compared to other States, we are suffering a iot because
of metre gauge. So, to keep the development on par with other States,
what we require is that, more aftention should be paid to gauge conversion
-- from metre gauge to broad gauge. For that, there are two ways. The
first one is: the amount that has been aliocated should be spent only for
that purpose. The sacond one is: | hope the hon. Minister will generousty
release more money to the State of Tamil Nadu, because it is lagging
behind. At the tima of presenting the Railway Budget, the hon. Minister
said that he had allocated money scientifically. If that is true, he has to allot
more funds 1@ Tamil Nadu because we have got more metre gauge line and
we need funds to keep pace with other States. The people in the southern
part of Tamil Nadu are suffering a lot because majority of the line is metre
gauge. It has to be doubled. The reason is: the Special Economic Zone is
on the anwil in the southern part of Tamil Nadu near Nanguneri. The next
point is the Sethusamudram project is under the active consideration of the
Government of India. By the time it comes, actually, the transportation
system should be developed to keep pace with it,

Thirdly, the important tourist centres are only in the southern
districts of Tamil Nadu, Fourthly, a High Court Bench is going to be
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opened at Madurai. Therefore, | demand that the singie line system shoukd
be converted into double line system. Secondly. there should be a
Shatabdi Express. From Madurai to Chennai, there is a morning train. But
from Chennai to Madurai there is no morning train. Earlier there used to be
one, But that had been discontinued. Therefore, | feel that instead of an .
ordinary train, a Shatabdi train should be introduced between Chennai and
Madurai, It should start early in the morning, at .00 a.m. or 6,30 a.m., SO
that the people can reach Madurai by 1 o'clock. Then, | come to level
crossing number 1, 2 and the Stanley Bridge at Chennai. Madam, two MPs
have assured the Railways that they would contribute Rs. 1 crore each from
their MPLAD funds. That means, they are ready to contribute Rs. 2 crores,
i an equal amount is contributed by the Railways, it would come to Rs. 4
crores. If, still, more amount Is required, we will find resources from other
argas. Therefore, | feel that level-crossings number 1 and 2, and also the
Stanley Bridge should be given more importance by the Railways to see that
it is implemented as early as possible.

SHRI M.P. ABDUSSAMAD SAMADANI (Kerala) :  Mr. Virumbi, will
you please yield for a minute?

"SHRI S. VIDUTHALAI VIRUMBI:  Ckay.

SHRI M.P. ABDUSSAMAD SAMADAN!I: Madam, the hon. Member
just now said that two MPs are ready to contribute Rs, 1 crore each from
their MPLAD funds. But | would like to invite the attention of the hon.
Minister that there had been instances when MPs were ready to contribute
from their MPLAD funds, for the improvermnent of certain stations in Kerala,
but the Railways rejectad i,

THE DEPUTY CHAIRMAN: It is not the decision of the Railways to
reject. ...¢nterruptions)... Since | chair that Committes, | can tell you the
fact. Even the former Minister of Railways, Shri Ram Naik, once came to
me and asked me that we should alow the Members of Parliament to
contribute for building wicket-gates. | said that | had no problem, but the
whole problem was as to who was going to man them. Ws cannot give
money for recurring expenses. So, that is the problem. If you have any
specific example where the Railways had rejected, please let me know. But
not now. Let Mr. Virumbi make his speech.

SHRI M.P. ABDUSSAMAD SAMADANL Madam, some MPs were
ready to contribute for the improvement of somae stations; the Railways said
that they would do it on their own. But they did not do anything.
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THE DEPUTY CHAIRMAN: If you have any such example, you
kindly write to the Committee. We will discuss it with the Railways. The
Railways can never reject. Even if you give them one rupee, they will
accept.

SHRI M.P. ABDUSSAMAD SAMADANI: They said that they would
themselves do it itself. But they did not do it.

THE DEPUTY CHAIRMAN: You please give me the details.

SHRI S. VIDUTHALAl VIRUMBI:  Madam, ! told you just now that
two MPs have assured that they would contribute Rs. 1 croré each for the
level-crossings number 1, 2 and the Stanley Bridge. If an equal amount is
contributed by the Railways, the total comeas t6 Rs. 4 crores. If we still
need some more money, we can find it from other sources. It should be
given due importance. Then, at Coimbatore, the foundation stone has
already been laid for the Ondipudur overbridge, the Velankurichi overbridge
and the Sungam bypass overbridge. But the work has not started so far,
Thesge works should be taken up immediately and we should see that they
are completed as early as possible.  Then, there is no proper upper-class
waiting rcom at the Coimbatore Railway Station. That has also to be
locked into. Also, Madam, the Trichi Ponmallai workshop is getting less
orders.

They say that manpower is in excess, so they want to remove
people from the Ponmallai Workshop. | want to say that there is a
possibility for construction of wagons and there is a possibility for
construction of the passenger coaches also. Passenger coaches and
wagons are already being manufactured, but their number is very less. This
point should be taken into account. | want that this Workshop should be
converled jnto a manufacturing plant, like an Integral Coach Factory.
Orders for construction of passenger coaches and wagons should be placed
with the Ponmallai Workshop, to prevent VRS or compulsory retirements.
Already, the employees are very panicky. All the incentives have been
stopped. The workers are suffering a lot. If possible, the Minister can
come and visit the workshop and see for himself how the people are
suffering.

Then, regarding Vettupatayam, | would ‘ike to say that there is one
bridge which has to be widened. In Shaktinagar, one no-man bridge is
there. It should be constructed in a proper way, either in the form of an
over-bridge or as per the wishes, of the people there. He must see to it
that that bridge is also constructed properly.
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Then, Madam, regarding Kanyakurmari, | would like 1o say that even
though it is a tourist spot, no proper workshop is there to attend to repair
works. During his speech, my hon. colleague, Prof. Sankaralingam, had
requested for construction of a workshop. | think, the hon. Minister had
also given an assurance for the same. | hope that assurance will be
honoured and sorne workshop will be built in Kanyakumari,

Madam, as far as the Rail Transport System in Delhi is concerned,
the Centre is giving hundred per cent contribution. But, in Tamil Nadu, the
State's contribution is 50 per cent and the Railways contribution is 50 per
cant. Therefore, when we are able to contribute so much, we expect more
from the Central Government, Waea want that for other projects in Tamil
Nadu, the Government should give more contribution.

Madam, a new policy, that is, to abolish the first class coaches,
has been adopted recently, The other options are: | AC, Il-tier AC and
lll-tier, Madam, first class system should not be abolished because .the
people who suffer from bronchitis and sinus, and new-born babies and
mothers, suffer a lot, while travelling by AGC coaches. It is a ground reality.
They want to travel comfortably. If first class coach is not there, then, they
would have to travel by A.C. coaches and there is no other alternative.
Some of them cannot travel by lind class. Therefore, | reguest the hon.
Minister to revarse the policy of abolishing the first class coaches. It should
be continued; it should not be discontinued. This is my raquest.

Madam, | don't want to go into all the issues because this is an
Appropriation Bill, and you have already directed me to wind up. So, |
request that the Railway Departrmant should concentrate on the issues
mentioned by me and try to implement them. | hope the Minister will take
this fact into consideration that there is a lack of broad-gauge lines in Tamil
Nadu. He should concentrate on allocating more funds to the projects in
Tamil Nadu. With these words, | conclude. Thank you,

st e (R w2Y) : Suawfe #EEdn, e Y9 aE Soh grr o
9 wega & @, 4 Suew wedE IR U MR SeOe A Y B OE TR
HEA wE g | 7eEd, BAR weg oieR & foren ofigy A aafRa sigaw dert
t, Rradh gt 62 freinfiey & siv 3w ds @ Feiu 1002 A fvar o1l arw
100 7 Q@ & g% ¥ W9 7 9 @ & P v wn q, W wRg ga aw i
IrArrE ¥ fae afte g wem T8 @ o o) Ry et D AR &) 3w T
U IE HE 91F € % & ffew aw § 39 2w a1 R s ) weenal &
frem & g 39 Yo d@e @1 fafor fsm o @) ot 1977 ¥ T 9w I8 gl @

183



RAJYA SABHA 24 APRIL, 2002]

T i gHE giw N9 ¥ oRada ¥ fEar wow O 39 s waed g1 §ie W
B @ gEar O w9y SR ok siftar & dm w39 9w @ 8 wrem R
TEl i e § s g R SErmT & R ow &R A ST A gl
®1 frem 8 wenl afe g8 R gue Ruda gl oE gan 5 wisi w10
Td A g8l W 5-6 f¥a B RU w1 arw 9 @) few fvw v ok amw awt W v @
foan wet Te1 &1 T g O FEA 2 5 YA & 39 a8 gorr &, R A @ @
T &, wftax gordl & R grew R 9f) g &, ofkw w9 v s wamn W
A g 0 guw oo & ol VR @) gorr ¥ 9 A & e g
wom i A 21 3 mrer @ o @ 2 ok oEd uer @ vwn 21 5 SmarmE 9
Wi e 8 TS ¥ 9EE IR F T Ue wMeN Y URg W aad | v e
f6 39 Yo oz = oREds @ 19 F PR R o A | sl far @
e 3y 81 Sy i aRRE @ TREQR B g g8 e I § uRedH 81 man §,
R SR H o O Y@ @Al @ /e T § uRadw 8 o #1 ) o Heu w)
SR F wre Aeifie Rem @ ik =t wwrensi o1 ga € wgm ofea gl
FIA AT g & 1% <l v R 9 v@1 oy swd N @ we B A 9w @ R,
T Y AR B VWS B TE AS W@ E1 IR T o @ e Row wm A
IS AT Al IEHT GIaroT ot ga U1 AR 9T wENE 116 TS 65 W BN MM
art g § Te e = <l §, B 99 a7 o sl 9 Sw g 39 Yo oA
T &% T ¥ aRaes S R 9R 9% g7 aRads Al @ar & $9 w98
g @ wve fored e 9@ v @ o R ey WY arfe i @ amEn & glen
3l

gudl @I d ¥§ wE Awar § o Yow e # smgfia afy elw

IR Foma F weev F Awg A 21 wRd # ¥A ¥ o ded €, R o

S # 3R 9@ oEn wrE Uea e omg @ erewt qor ad &) Fo RAT |

Wt Ae) B vE &1 WA fRuf # el ameeror gor W@ & o o) o wwen dR R 2
Aarait

-y R & # Yreges @re F fog okl ol F 15 ufyee &1 smeror &
IR devyre gz & for A w@ ofyea sRam &1 AR AR W MR @ A
%Fgﬁuﬁawaﬁﬁm A e WR W Redsy AREAW 1A T @
TEEIOT AR TES §1 T8 R NeYes e ¥ Riw FEg A § @

FAT
uftrera 1 e & Wl i H ol deges grew ¥ fow vw wiem & aiRem #
e qGT T 2, f& Ol w § @) e 78 & afd aEt uEeE §
15 wfoera ok w1 wa wfowa 81§ ¥s =mean § 5 & A Qaed ¥ avws Rum
i A st -4 ok S A AU F 15 gl ol AR W g F e
dreh wedl A R far wg | #Eremn, ¥ v ol S=Evw & @wa € fF Yo
fram § deyes FRe & oiaRYl ok aftRal & wr ddafre =mg w9 e &
Tved AR B et oiee € 9 oy Y O sl o Ad &1 S DaRE.
e & o M Fe g A 2 g9 iR ft wrrig W3 o 1 e e g
gl A e 3R a@ AW WeR T =mEa g F fLoow o ged #Row @
SUa. s # T O SAR.TA. b R vAreE o v gud faw 50 o ot 9w

184



[24 APRIL, 2002) RAJYA SABHA

g & ol 8, afF B T o1 yHeE $ a9 o A Y e b
wiféfrere 4 Iwal 99 A 9a BT & 7| T@ IF T4 @A B TN, ITH TUR TH

#N N § PR T aea § o AR 9mee ¥ e i 29 & fog
e B AT B AR W FAEEE B A YA AGA 8, TE HH QI B
A7 Prdge & 5 oo 9w Y9 9 @ Rewie ARl S @ @ A
wrad & forg g o A 99 &9 B o B 997 Bt gl oEgR ¥ Q) A Yoa
VY= €1 13 Yo Yoy RvH & ot guv Al Yon Rym 21 i avw @ g
| afd 78t &1 A Wew g & 9@ Iga @ wrew A 2, owd

7
15

feaie & 011 3=
TRy g I qa ¥ an F wrdadt @ ke s G5 o) ag @ et
QA aiRfeg €19 A SR F S e ¥ eR W oudF urdt &) el guwmsht @

THE DEPUTY CHAIRMAN: Mr. Drupad Borgohain. But before you
speak Mr. Bergohain, | would like to make a small announcement. | think it
is not proper to send the names half-way through the discussion on a
particular subject, because it makes our working very difficult. We give
certain priority numbers to the Members who give their names, at the
beginning of a discussion, as to who will speak first, second, third, fourth,
fifth and so on. But, in between the discussion, the names come in, If an
hon, Mamber wants to speak, he should decide whether he wants to speak
or not in the beginning, and give his name at that time itself. But what
happens is that suddenly they come and give their names during the
discussion. Now, for example, Shri Gandhi Azad gave his name in the
beginning, and | had put him at a much higher place, but, the unfortunate
thing is that after adding these names, now his name stands at the tenth

185



RAJYA SABHA [24 APRIL, 2002

place. This is not fair. From now onwards, | will go by first-cum-first-serve
basis. Those Members who give their names late, they will have to wait for
their chance to speak, because, there should be some procedurs; there
should be some discipline. Everybody knew that we are going to have a
discussion on the Railway Appropriation Bill. The Whips of every political
party should have taken upon themselves to give the names of the
Members at one time. Now, | have got some names from the AIADMK
Party just now. | have got some other names just now. Mr. Javare Gowda
gave his name very late. This is not proper. So from next time, please give
your names at the very first instance. From now on, | want the names of
the Members to be received al the beginning of a discussion and | will list
the numbers at that time, and, accordingly we will call, because this sort of
practice really jeopardises the whole working, If you sea this list, you will
find as to how many times | have rubbed and changed the names. Now,
Mr. Borgohain, you can speak. This was not for you only. This was for
everybody. Your name came early.

SHRI DURUAP BORGOHAIN (Assam) : Madam Deputy Chairman,
thank you very much for giving me a chance to speak few words on the
Appropriation (Railways) Bill. The Railway Budget has been passed without
much discussion because of constraint of time. Now, the Railway
Approgriation Bill has come and it is also to be passed. But, before we
pass this Appropriation (Railways) Bill, | would like to bring a few things to
the notice of the hon, Railway Minister. Actually, in this Budget, thera is no
direction, and it is anti-poor.

[THE VICE-CHAIRMAN (SHRI K. RAHMAN KHAN] in the Chair)

The common pecple travelling on the Railways have been attacked through
the Budget. We have seen that the railway fare has been increased only in
the case of the second class traveling public. The first class and other
classes, wherain the rich people travel, have not been touched. Slesper
charges have also been raised in such a manner that the budget of the
common traveling public has been adversely affected.

After making these general remarks, | would like to thank the
Railway Minister for paying heed this time to the demands made by the
people of the North-Eastern region. His predecessor did not do so.

Last Sunday, the Prime Minister, along with the Railway Minister
want 1o Dibrugarh in Assam to lay the foundation-stone for a bridge there.
Sir, | do not understand the legic behind laying foundation stones. | do not
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think, merely laying foundation stones will help the area. Previously, during
the time of the United Front Government also, the then Prime Minister had
gone there to lay the foundation stone for the Bogibil Bridge. This time
again our Prime Minister had gone there for the same purpose. In future
also, when a new Prime Minister comes, he will also do the same thing.
Such laying of foundation stones will not help in actual practice. When the
Railway Minister visited the area, MPs from the North-Eastern region had a
mesting with him. We requested him to expedite the construction of the
Bogibil Bridge. Previously only Rs.5 crores per year were being aliotted for
its construction. The total cost of this bridge is expected to be Rs.1,000
crores. If every year only Rs.5 crores are allotted, it will take at least 200
years for its completion. That means, it will not come up during our lifetime.
This time, perhaps, the hon. Minister has taken it up seriously and maybe
Rs.25 crores, or even Rs.40 crores may coma from his coffers. There are
two link lines also, to be built, or need improvement. OCne is only 40
kilometres from Moranhat to Dibrugarh. There is no raiway line there,
Therefore, this should be constructed. That is very important, Secondly,
there is another railway line which is still in metre-gauge. That is from
Rangia to Murkong-chelek. This line is very much useful and Bogibil Bridge
will also connect this line. That should also be converted into broad-gauge.
it is very much essential not only for Assam but for whole of Arunachai
Pradesh. It is running on the border of Arunachal Pradesh. If that is done,
Arunachal Pradesh will get a broad guage railway connection through this
fine. | hope the hon. Minister will pay heed to this demand also,

Sir, 1 want to know certain other things from the hon. Minister.
What progress has been made in regard to the Rangia Division? It is sti
lying unfinished. When will it be completed. That is my question.There is
another point | would like to make. | had once made a Special Mention with
regard to improvement of the railway platforms of the broad gauge railway
line of Assam. But the reply has come from him that it has been taken up
by the Railway Board ang it will be done. Unfortunately, one thing is there.
in certain important railway stations, these platforms have been raised. It is
carrect. But in most other important railway stations, it has not been dons.
And they are not trying to do that | am giving one example. That is the
station in Nazira. It is the headquarters of the ONGE, Iis Eastern Regional
Business Centre is there, There is also a colony. |t is surrounded by tea
gardens. Other villages are also there, Nazira is a town. The station is there
in the town, [t is, perhaps, the cldest station there. The platform has not
been raised there. And there is only a single line there. The reply given to

187



RAJYA SABHA 24 APRIL, 2002]

me is that only 13 people come there to board the train. It is not a fact.
Sometimes, when you go there, you find no Station Master. Sometimes,
you find, no tickets being issued. Such types of things are happening there.
The hon, Minister may please inquire why all these things are happening
there.

| have already been given the signal that my time is over. | would
like to say only this to the hon, Minister. You had given me an answer.
After having the answer, | am teling you these things again. So, please
take it seriously and inquire into these things. Thank you very much.

SHRI RANGANATH MISRA (Orissa); Mr. Vice-Chairman, Sir, |
congratulate the Railway Minister on improving the running time. There are a
lot of other things which | will now narrate. | had, sometime back, in a
meeting, which the Minister presided over, raised in the issue of not
providing a tcilet in the DMU trains. | find that there has been no
improvement yet. Initially, these trains were intended to cover about 100
kilometres in one and a halt hours. Now, you have extended it to four hours
of running. The train stops at stations for half a minute to one minute. An
elderly person does not find it convenient to get up and come out by the
time the train is due to leave. Not easing oneself for about four hours for an
elderly person is very difficult. | had actually two petitions from two
commuters who suffered--one failed to get up in the train and the other had
an injury. Both of them have been sent to the court for being treated as
writ petitions. | would not like you to contest unnecessarity. You should,
probably, help and see that at least one toilet is provided per train. These
are all open carriages and one can move from cone carriage to another. If
this couid be done, there would be substantial relief and the commuters
would find it convenient.

The Railway hotel at Puri is not improving. At one point of time,
you had taken a decision that you would ciose it down. It has historical
valus, apart from its running of business. The one that was at Ranchi was
closed down. This is the only hotel owned by the Indian Railways which is
working. [t has ‘been there for almost 70 years now, Very important
persons had come and stayed there. The railway authorities had
accommodated them to the best of their capacity and ability. Special rooms
have alsc been named in their memory. | would make a request to you and
suggest that the raiway authorities look after the hotel and adequate
improvements be undertaken,
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Sometime back, | had written to you and you had given a reply
about the railway station at Abu Road. It takes two lakhs of passengers a
year on account of the Mount Abu, institutions that are running there some
of the schools that are located there, but the railway platforms are not being
properly maintained. From your letter, | thought, improvement would be
done. | recently went that side, | did not find any improvement at all. On
the other hand, one of the platforms has been broken, and it is without
repairs.

I had written 1o you, sometime back, about providing a through
train from the east west side to Bhopal. In the absence of an appropriate
connection, passengers find it difficult; particularly, students who come from
Orissa side to Bhopal, find R very inconvenient. Earlier, iwo bogies were
being attached. It has now been reduced to one. | request that either
a whole train should be provided, or at least one more bogie should be
attached.

One of my friends mentioned about the Kapurthala Coach Factory,
I went there last year. | found that adeguate employment was not being
provided to the employees, and the Raiway Officer who was incharge
pointed out that a number of working hours were lost on account of the
fact that adequate provision was not being made for taking full work. If it is
a fact, this should not happen. Our coaches require improvement, New
coaches should be provided. Employment can also be streamlined.

Furi is a great religious centre, and on account of the Temple of
Lord Jagannath being located there, a lot of peopla keep coming and going.
The Car Festival is a great attraction. During that period, about four- five
fakh people come to Puri from other parts of the country. There should be
adequate provision for passengers for resting. Accommodation for waiting
should also be increassd. A written reply had been given, a year beforse, to
some suggestion made here, saying that that would be done. But there
has not been any activity in that regard yet.

We had referred to some of the projects, which were promised to
be undertaken to fast year or the year before, but nothing has been done in
that regard. |, therefore, request you to kindly look into the matter without
delay. These are the pending projects which have not been undertaken yet.
The money that is provided is not adeguate, and one does not know how
long it would take if, at this rate, piecemeal provisions are made and just a
couple of crores are provided for these projects every time., The Daitari-
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Banaspani link is one of the links which have, repeatedly, been menticned
to you and to the Ministry, and in different discussions it has also been
touched. 1 am an occasional commuter to Cuttack and Bhubaneshwar from
Delhi. | find that the quality of food that is served on the trains requires
improvement, and no attention is being paid 1o that.

The South-Eastern Railway Zone singly earns the largest income for
the Railway and, yet, adequate improvement is not being proposed and
undertaken in that area for reasons best known to the authorities.
Ordinarily, as a business proposition and as a commercial venture,
necessary attention should be given, depending on the returns. Since this
area is giving the highest returns, moere investment should be made, the
guality of service should be improved and scope for complaints should be
minimised.

These are the normal rules that any commercial institution would
follow and | see no reason why the Indian Railways should adopt a different
standard of treatment in this case.

Then, we have the East-Coast Railway, which is to be located at
Bhubaneshwar.  This was inaugurated by the then Prime Minister and
thereafter the allocation of funds to this project has gradually been reduced
year after year, and no provision seems to be made this year for its
development. | request you to kindly fook into the matter and ensure that
appropriate funds are provided for this project and an institution, which at
one stage you thought of would be proper for the improvement of the area,
should not be abandoned. These are the few points that | would like to
suggest and request you to give them the necessary attention.
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4.00 p.m.

SHRI K, BAMA MOHANA RAQ (Andhra Pradesh): Mr. Vice-
Chairman, Sir, | thank you for giving me this opportunity to speak on the
Railways (Appropriation) Bill, 2002-03. At the outset, | would lke to
congratulate the indian Railways for celebrating ils 150" Anniversary. The
Indian Railways is the largest passenger transport system in the world. it
has got the biggest railway network in the world. But, at the same time, it
is lagging far behind in the field of elactrification, infrastructure, sophisticated
technology and providing amenities to passengers when compared to other
railway systems in the worild. We are at the bottom; although we are the
fourth largest economy in the world, We are far behind in the field of
electrification and modernisation when compared to small countries like
Switzerland, France, Japan, etc. Whether it is gauge conversion or laying of
new tracks or repair of old tracks, we are moving at a snail's pace. The
successive Railway Ministers have stated that it is because of paucity of
funds. But if you look at it closely, it is not because of paucity of funds. 1t
is because of lack of pclitical will in getting the things done. | would like to
make one suggestion in this regard, | would request the Railway Minister to
raise bonds from the public which, | am sure, would go a long way In
meeting our reguirements.

We are grateful to the Railway Minister for sanctioning ‘Palace on
Wheels' to Andhra Pradesh in order to promote tourism in Andhra Pradesh
on the lines of the train running between Delhi and Rajashtan. This would
definitely give a boost to tourism in Andhra Pradesh. The Government of
Andhra Pradesh is attaching the highest priority to tourism promotion as it
would generate revanue and smployment, 1t is the need of the hour, But
this project is not moving ahead. | request the hon. Minister to see to it
that the 'Palace on Wheels' run on wheels immediately.

We express our sincere gratitude to the hon..Minister for acceding
to the reguest of our Government for a Mulli-modal Suburban Commuters
Transportation System (MSCT} which has been proposed to be completed
within a year so as to ease the traffic congestion in the twin cities; the Mol
for the first phase was signed recently. 1t is a well-conceived idea of our
Chief Minister, Shri N. Chandra Babu Naidu, of giving relief to commuters in
the twin cities. At the time of signing the Mol), the Minister had assured
that the project would be completed within a year. But, even after more
than one-and-a-half years, nothing has been done in this respect.
| request the hon, Minister to look into this, expedite the work and see to it
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that the project is completed, at least, before the year-end. This ambitious
project had been conceived as an effective substitute for the earlier Light
Rall Transit System that was expected to cost more than Rs.2,200 crores.
The other point, which | had raised last year also, is that, for removal of
delays in completion of various railway projects, there is a need for having
the office of the Chief Engineer at Vishapatnam so that it would help him to.
coordinate the work relating to the various on-Qoing projects.

Sir, the efforts that we had put in had finally yielded fruit and we
had got back the Rajdhani Express to A.P.; this had been withdrawn in
December, 1999. Now, the Rajdhani Express is running once a wesek.
Earlier, it used to run twice a week. Hence, | pray that the Rajahani
Express should be run twice a week.

Sir, at this juncture, | want to mention another thing. | had
requested last tims also for the introduction of a new train from
Secunderabad to Chennai via Mehboobnagar, Kurnool, Cuddapah since
there was no train on this route, to Chennai. There is a lot of traffic on this
route. | am sure, the Railways will not incur any loss; instead, they will get
more revenue if they run a train on this route. Sir, Tirupati is the secend
richest temple in the world, after the Vatican. Because of its popularity and
faith amongst the people, ma'ny North Indian people visit Tirupati now,
especially during the Brahmotsavam. Hence, there is every justification for
the introduction of a new train from New Delhi to Tirupati via Guntakal, if
not daily, at least, thrice a week. | hope the hon. Minister will seriously look
into this and do the needful.

Sir, | also request for the introduction of a Shatabdi Express from
Vijayawada to Secunderabad, because the South Central Railway is already
computerised. | had aiready made a request for this. The hon. Minister
may kindly look into this immediately.

Sir, there used to be 24 pairs of suburban trains betwesn
Faluknuma and Bolaram in 1966, i.e., at the time of the formation of the
South Central Railway, Instead of increasing the number of suburban trains,
you have reduced them to six pairs, even aftar gauge conversion! Hence, |
request you to seée to it that the status that existed in 1986 is restored.

I now come to accidents that occur at unmanned railway
crossings. | need not enlighten the hon. Railway Minister on this, since he
himself is very well aware of the number of accidents that have been taking
place at unmanned railway crossings. There was also a proposal from the
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Raiways that MPLADS funds could be utilised for construction of railway
crossings, etc. | do not know what has happened to that proposal. In the
current Budget, the Minister has given very little importance to that
proposal. Hence, | request him to look into this and provide sufficient funds
so as to construct gates at railwhy crossings, on a war-footing. Of the
new traing, which have been introduced in 2002-03 Budget, very few trains
have been given to the State of Andhra Pradesh. | request the hon.
Minister to take steps to infroduce more trains, since the demand is more
from the people of the State and, | am sure, nol a single route would be
unviable if the hon. Minister introduces new trains. So far as accidents are
concerned, | submit that even after the Khanna accident, it seems that we
have not learnt any lesson. Accidents are taking place as usual and the life
and property worth crores of rupees is going down the drain. For this, the
Railways have to recruit efficient people at the initial stage itself. The
Raiways have to have an effective and efficient management system to
avoid accidents. With the help of IT, they should also replace obsolete
technology with the latest one.

Then, Sir, there is no security to passengers travelling in trains. The
Railways have started posting commandos on some of the east-bound
trains, but not on other trains, for reasons best known to the Minister. |
don't know how the Minister can ensure the safety of the passengers by
just posting one or two constables on a train, | demand that the Railways
should post commandos, along with police constables, on all the trains in
order to avoid theft, robbery and other incidents on the trains.

Sir, hygiens is another area on which we have to lay special
emphasis on. Though the Minister is trying to do something in this direction,
it is not sufficient. We have to lay special emphasis on hygienic conditions
at railway stations and on trains. We should also educate the people about
it through advertisements on close-circuit television sets at the raiway
stations and through the print and elactronic media.

Sir, the Minister has dropped the idea of creating a new railway
zone which has been pending since 1997. | don't know the reasons for this
inordinate delay. The creation of new railway zones would definitely ease the
pressure on the existing zones and pave the way for smooth and efficient
functioning of the system. If they are facing financial constraints, then they
should allow the private people to raise bonds from the public so as to
meet the requirement.
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Finally, Sir, | would like to bring to the notice of the hon, Minister
that the requests. of Members of FParliament for confirmation of tickets are
not being acceded to. Nowadays, pecpte have stopped coming to us
because there is ng validity for our requests for confirmation of tickets, in
the Railway Ministry. Hence, | request the hon. Minister to accede to the
requests forwarded by Members of Parliament. | alsc request the hon.
Railway Minister to have a separate quota at the counter, as we have here
in the Parliament premises.

Sir, my final request is this. Catering in Parliament is being run by
the Railways. | am a Member of the Food Management Committee, and we
want to serve quality food to Members of Parliament. So, | request the hon.
Minister to give special emphasis on serving geod food to Members of
Parliament. '

DR. ALLADI P, RAJKUMAR (Andhra Pradesh): Mr. Vice-Chairman,
Sir, with your permission, can | add one point here? Sir, .the South Central
Railway has always been earning profits for the Raitlways, As a Member of
Parliament, | have been seeing this. For the last eight years, the South
Central Railway is earning profits, but those profits are not being spent in
Andhra Pradesh; they are being diverted 1o other places. Sir, the hon,
Minister of State in the Ministry of Railways, Shri Digvijay Singh, knows
about Hyderabad very well. About 60000 railway employees who are staying
in the Secunderabad area are living in a horrible condition. | have raised this
issue a number of times in this august House. | request the hon, Minister to
look into the grievances of these empioyees. They are living in a horrible
condition. The roads and the drainage system are not good., There is
scarcily of drinking water and they are living in dilapidated houses. Kindly
visit that area once and do the nesdful; because they are the people who
are earning profits for the South Central Railway.

SHARI RAMACHANDRA KHUNTIA (Origssa): Sir, on behalf of the
Indian National Congress, | rise to oppose the Appropriation (Railways) Bill,
presented by the hon, Minister for Railways. The Budget lacks both
dynamism and direction. This Budget shows that the financial condition of
the Railways is going from bad to worse. It is stafus-quoist, tack lustier on
imaginative exercise, The hike in freight rates would have an adverse impact
on essential commodities and would hurt the common man, and would
affect the industries. So, this Budgset is not for the passengers, not for the
common man and not for the backward States like Orissa. It is a Budget,
maybe adequate to keep the Ministers and the Ministry just to manage the
show.
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Indian Railways are the lifgling of the nation. They have been prime
movers to the economy and the society of the Indian sub-continent. It has
the distinction and pride of being one of the largast railway systems in the
world. In the process, Railways have become the symbol of our integration
and strategic instrument for enhancing the country's defence preparedness.
indian Railways occupy a place of pride in the growth and development of
the nation, :

The Railway network has 63,028 kms, covering 6,853 railway
stations. It is transporting about 30 milion passengers and more than one
MT of freight daily with the help of 1.5 milion employees. The assets of the
Railways are now R$.63,341 crores. | am sorry to say that the railway lines
are not given equally to all the States. If you go through the details, we will
see that the increase in routg length between 1999-2000 was only 0.6%.
That means, while we say that Railways are completing 150 vyears of its
existence, we have not been able to provide to aill States, at least, the block
headquarters. In some States like Arunachal Pradesh, which has one km. of
rail track, Jammu and Kashmir has 96 kms. of rail track, Manipur has 1 km,
Mizoram has 2 kms, Nagaland has 13 kms; Tripura has 45 kms, Uttaranchal
has 356 kms, Jharkhand has 1,797 kms, Delhi has 200 kms; Kerala,
Himachal Pradesh, Chhattisgarh, also got very less share in rail tracks. |
don’'t want to name the Statas which have got more railway lines for various
reasons. Only a small number of big States have the lion's share in the
railway lines. | suggest that this Government should also take a rational
decision so that other States, who don't have railway lines also get equal
share in the railway facilities.

The money allocated, at present, to the new railway lines is very
much negligible and it is not according to the requirement. Now the railway
expenditure is based on two principles: one, the State population, two, the
revenue genaration on the existing railway lines. Both the principles will- help
only the developed States to get mora share in the Railway Budget and not
the backward States, It will not help the backward States where there is no
railway line, where comparatively the population is small. This will also
increase the regional imbalance and serious discontentment will be there
armong the backward and under-developed States.

Even accepting the same principle, the Government has completsly
faited to fulfil the hopes and aspirations of the peopie of the country so far
as the railways are concerned. As we all know, ports, railways, transport
and railway lines are the main infrastructure for attracting investments and
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for setting up of industries. Unless and until ports are developed, and the
railway lines are connected from the mining areas or industries to the ports,
our country can't attract investment. | can cite one glaring example from
Orissa. Tha Surface Transport Ministry, the Government of India, the Paradip
Port and the Railways signed an agreement with the Asian Development
Bank to get Rs. 700 crores to mechanise the coal handling plant at Paradip,
which would facilitate for exporting 10 MT of coal per year. The coal
handling plant has been completed two years ago, but the railways are not
able to complete the developing work from Talcher to Paradip via Cuttack
with two bridges over Mahanadi and Birupa. As a result, the target of coal
export could not be achieved. Hence, the Government is losing thousands
of crores of rupees, both in railways and surface transport.

In the same way, Haridaspur railway line, Jhakhapur Bansapani
railway line, Talcher Bimlagarh railway line and Angul Sukinda railway line
were started for transporting the mining ore from mining head to the
Paradip Porl. Another new railway line from Jajpur Kendujhar raiiway station
to Dhamra Port via Jajpur and Aradi was started. These proposals, if
completed, could have earned more money in crores and would have been
helpful for generating internal resources. But, unfortunately, neither of these
railway lnes is completed nor the Dhamra Port or Gopalpur Port is
developed. Even the Novapada Gunpur and the Bangriposi narrow gauge
couid not be convertad into broad gauge. As a result of which, Orissa.
which was expecting R5.1,30,000 crores investment, could not get even a
single rupee investment in these years. Because of non-completion of the
Novapada Gunpur line and because of the non-conversion of Bangriposi
narrow gauge into broad gauge, the local Tribals are being compelied to sell
their produce at lower prices. As a result, the Naxalite movement, PWG
movements are very much prevalent in Koraput and Raigarh areas.

In the Railway Budget, this year, more allocation has been made to
seven newly-created Railway Zones, including the East-Coast Zone, Orissa,
which has got only Rs.4 crores.

I must thank the hon., Minister for this, The Prime Minister had
inaugurated this zone but it is only now that after being pressurised by the
people of Qrissa and the Government of Orissa, the hon. Minister has given
Rs.4 crores. But this has been done without notifying the zone which is
very much required. When the money is being given t¢ the East-coast
Zone, | would like the hon. Minister to inform this House whether this zone
has been notified. The first thing that | would like to know from the hon.
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Minister is that whether this zone, which was inaugurated three years back
by no less than the Prime Minister himself, it has been notified. These
zones should be completed immediately taking Khurda, Chakardharpur,
Sambalpur, Kharagpur and by creating Rourkela, Raigarh and Jajpur Road
as new railway division.

The constructicn of new lines, doubling lines, progressing gauge
conversion, accretion of electrified routes, track renewals are also not
satisfactory. The share of the Railways in the total Plan Qutlay has also
been drastically reduced. The achievement relating to various activities of the
Railways is not satisfactory. The share of railways in goods and passenger
traffic has been drastically reduced. Sir, if you see the figures relating 10
the construction of new lines, in 2000-01 the target was 217 kms and the
actual achievernent was 152 kms. In 2001-02 the target was 82 kms but the
actual achievement was only 28 kms. If you see the trends in doubling of
lines, the target for 2000-01 was 200 kms and for 2001-02, it was 150 kms,
So, it is reducing gradually. If you see the progress of gauge conversion,
the target in 2000-01 was 385 kms and the achievement was 92 kms and
for 2001-02, the target was 180 kms and the achievement was 89 kms. For
this year, the target is 684 kms, but | am sure it will not cross 100 kms.
Iif you see the accretion of electrified routes, you find that the target for
2000-01 was 480 kms and the achievement was 414 kms, for 2001-02 the
target was 430 and the achievement is only 216 kms. if you see the track
renawal, you will see that the target for 2001-02 was 3300 kms but the
achievement was 2432 kms. If you see the share of Railways in the total
Plan Qutlay, you will see that in the First Plan the share was 11.1 per cent
and in the Ninth Plan it has come down 10 5.3 per cent. It has been
reduced drasticaliy, When we approve the Appropriation Bill, we must have
to sea whether we have achieved the targets. If you see the targets of the
Ninth Plan the target for new lines was 8§19 kms while we could achieve
only 562 kms. The target for gauge conversion was 3710 kms and the
achievernent was 1832 kms. The target of doubling of lines was 255 kms
and the achievement was 840 kms. The target for track renewal was 13922
kms and the achievement was 12173 kms. The target for railway
electrification was 2334 kms and the achievement was 1881 kms. The
target for diesel locomotive was 785 and the achievement was 557. The
target for electric locomotive was 851 and the achievement was 603. The
target for coaches was 10909 and the achievermen! was 8470 and for
wagons the target was 1,36,000 and the achievement was 87316. So, if you
go through the datails, nowhere it is seen that we have achieved the targel.
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| think, at no place, at no point of time on any issue, the Government has
taken action or achieved which could be appropriated by this House. |
would like to say that the expenditure which has been incurred by this
Government is not appropriate and the Budget which has been placed
before this House is not for the pecple. [t is only to manage the show and
kesp the Ministry. That is al. With these words, | oppose this
Appropriation Bill and the Railway Budget. Thank you,

TSHRI R, KAMARAJ (Tamil Nadu} : Mr. Vice-Chairman, Sir, | thank
you for giving ma this opportunity to speak on Railways Appropniation Bill on
behaif of AIADM.K. | welcome the decision to give free food to children
below five years of age when they travel in Shatabdi and Rajdhani Trains.
The announcement to open more restaurants at various places 1o prqvide
quality food is also a welcome decision. At the same time the hike on the
freight charges and passenger fare to earn revenue of Rs.1380 crores is
regrettable. The freight charge for cereals has been hiked by 7.89 percent.
The hike is 11.84 percent for pulses, 9.87 percent for wheat and 123.05
parcent for salt. | am afraid this hike on freight charges will indirectly
increase the prices of essential commodities. Same way, the hike on the
passenger fares to net additional revenue of Rs.910 crore will affect the
common man, | appeal to the hon'ble Minister to review his decision and
rofiback the fares and freight charges.

Mr. Vice-Chairman, Sir, so far as Tamil Nadu is concerned, even
the on-going railway projects are going slow due to meagre aliocation of
funds. | wish to point out a few cases to show how inadequate is the
allocation of funds. For Thanjavur-Villupuram gauge conversion, 5 crore
rupees has been allocated in the current budget. It is said that 1 crore
rupees is required for 1 km. long gauge conversion. The Thanjavur-
Villupuram fine is about 1982 kilometres. Even in the budget of 2001-2002
only rupees 3.01 crore was allocated. At this rate, 1 don't know when this
project at an estimated cost of Rs.231 crore would be completed. | appsal
to the Hon'ble Railway Minister to allocate sufficient funds, | wish to make
a pertinent point in respect of my region. In Thanjavur, Thiruvarur and
Nagapattinam districts, there are many places of religious importance.
There are many holy shrines, such as Navagraha Temple of Hindus in these
districts. There is Nagore, tha holy place of Muslims and there is also a
famous church at Vellankanni thronged by a large number of people.

t English translation of the original spesch delivered by the Member in Tamil,
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Though there is a broad gauge !ine between Thanjavur and Nagore, there is
only metre gauge on Trichy-Nagore Karaikkal route. While the budget
estimate for gauge ccnversion of this line ic Hs.200 crore, the aliocation is
only 13 crore rupees. This is not sufficient for good progress of work, Again
for the 167 Km. long Madurai-Rameswaram sector gauge conversion, the
estimated expenditure is Rs.243 crore. But the allocation during 2001-2002
was Rs.4 crore and the allocation in the current budget is Rs.5 crore. That
is to say, the allocation so far is only 3.7 percent of the estimated
expenditure. The estimated expenditure of the 150 km. long Trichy-
Manamadurai route is Rs.175 crore. But the allocation during 2001-2002was
Rs.5.09 crores and in the current budget it is Rs.2 crores. If allocation of
funds is so meagre, | don't know when these projects are going to be
completed. People of Tamil Nadu have a feeling that these projects would
not be completed for years to came. Here i am reminded of the Statement
of my leader and the Hon'ble Chief Minister of Tamil Nadu Dr. Puratchi
Thalaivi Amma who has sworn to make Tamil Nadu number one state in the
country, for which our Amma is working for 20 hours a day. | request the
Hon'ble Minister 1o allocate more funds for ongoing railway projects in Tamil
Nadu to give a boost to the developmental projects undertaken by our
Amma.

Sir,  Dindukal-Sabarimalai  and  Mettupalayam-Sathiamangalam-
Samraj Nagar lines have peen pending for long. Even survey has been
done. But execution of the project has not begun. | request the Hon'ble
Minister to kindly allocate funds for these projects so that work could begin.
Just one last point. Sir.  In my maiden speech, | said that trains were
passing through my native place Mannargudi in Thiruvarur district some 20
years before. But trains no more run through that place now. People of
the area tell me very often to take up the matter with the Government. As
an MP hailing from there | request the Hon'tle Railway Minister to order
restoration of train services through Mannargudi in Thiruvarur district.  With
these words | conclude.
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SHRI H.K. JAVARE GOWDA (Karnataka): Mr. Vice-Chairman, Sir, |
thank you for giving me an opportunity to participate in the debate on the
Appropriation (Railways) No. 2 Bill, 2002. | take this opportunity to draw the
attention of the hon. Minister of Railways to the on-going railway projects in
Karnataka. In 1996-97, about 5 projects were introduced in Karnataka. In
1998-09, the hon, Minister of Railways was kind enough to Karnataka.

With the limited availability of funds, he has generously allotted the
amount. But, even after that, Karnataka is not getting its legitimate share,
not even a 5§ per cent share, Sir, the first thing that | would like to say is
that, at the pace with which we are moving, | think, the on-going projects
will not be completed even in the next 60 years. And, at that time, Sir, |
think, we will not be there to see the completion of these on-going projects.
The projects, namely, Bangalore-Hassan, Bangalore-Sathyamangala, Kadur-
Chikmagalur, Gulbarga-Bidar, Munirabad-Raichur, and Gadwal-Raichur,
come under category No. 1, whizch means that these projects are 100 per
cent funded by the Railways. And, Sir, under category No. 2, the projects,
namaly, Hubli-Ankola {(New Line), Gadag-Bijapur-Solapur, Hassan-Mangalore
{gauge conversion), and Hospet-Bellary-Guntakal are there. These are those
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projects which have not got the required amount of Budget allotment, The
Hon. Railway Minister says that he does not have the money. Sir, we also
know that there is no mongy. He may say that. | do concede that we, the
representatives of the people, are giving different views on the generation of
revenue and collection of reverue., Under these circumstances, | would like
to suggest to the Railway Minister that unless he comes forward with a
consensus formula or theory, no lines in this country would be comgpleted.
We are talking about the hike in passenger fares and freight rate. If there is
a hike of even 5 per cent, we start an agitation against the Government,
whatever may be the Government of the day. But | would like to say that
to make a progress in any field, we have to make an effort o generate the
resource or the incomae. Under these circumstances, | urge upon the
Railway Minister to see to it that a minimum 10 per cent increase in the
funds for railway projects in Karnataka be made. A meagre amount has
been allotted to Karnataka. Please enhance it by a minimum of 10 per
cent, Otherwise, Karnataka will not progress, as far as development of
raitways is concerned.

The second point is regarding the new trains. The Railway Minister
is aware that Bangalore is the fastest growing city in the world. It is also
the Silicon Valley of India. But, as far as train services are concerned, |
would like to tell you that we have the Karanataka Express, which runs
daily, and the Rajdhani Express, which runs twice a week. Whereas, in the
case of Chennai, Kolkota, Hyderabad, and other such cities, we have fast
trains like a Shatabadi, the GT, stc. running daily, in the case of Bangalore,
we have been deprived of such a fast train running daily. | urge upon the
Railway Minister to introduce a Shatabadi from Delhi to Bangalore, on a
daily basis, because the Karnataka Express takes about 42 hours and the
Rajdhani Express takes about 32 hours. In these circumstances, | would
request you to see to it that trainsg reach from Delhi to Bangalore within 28
or 30 hours. Otherwise, the people of Karnataka and other commuters will
suffer, for various reasons.

Sir, another point that | would ke 10 make is that the Bangalore
Railway Station is not being hygenically maintained. It is completely lacking
in cleanliness. | would, therefore, urge him to ensure that the Railway
Station is maintained in a healthy and clean environment.

With these words | conclude.
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SHRI PRANAB MUKHERJEE (West Bengal) : But the consequence
is, life would be without salt; but, any way, let us accept it.

SHRI NITISH KUMAR: Life should be with less salt, not without
salt.
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24 APRIL, 2002] RAJYA SABHA

Foaels : 95 ¢F N ¥ At & piwnides @
The question is:

*That the Bill to authorise payment and appropriation of certain
sums from and out of the Consolidated Fund of India for the
services of the financial year 200::-03 for the purposes of Railways,
as passed by the Lok Sabha, be taken into consideration.”

The moatior was adopted

THE DEPUTY CHAIRMAN: Now, we shall take up clause-by-clause
consideration of the Biil.

Clausas 2 and 3 and the Schedule were added fo the 5il
Clausé 1, thg Enacting Formuia and Title were added ta the Bill,
SHRI NITISH KUMAR: Madam, | move:
That the Bill be returned.
The question was put anc' the motion was sdopted.
THE DEPUTY CHAIRMAN: We have finished today's businass.
o Aidter v F st off ewgEre AW § ST Q@R wEm B f T &0
g!
Seranfd : ew Y areht wen ifry, Rivay TSR, @ 3w @ i
e dig MR 2 s of ol o are it % £ B e of BT wor @ i W
smalferrgos wear &1 b o wew & iew | awt sitos-uflewi F &1 7 & svo
sRwc A gear d, Tl am e i A @ & Yo e S A ¥ R ow
T TRl 9 TS § 1 (o orewt o) o e i wifs Rt e i s WRE
qpaTe o B A gaE ¥ e # | 5 9w anw o e &, g o ween W, @
IR, W ¥ IAT ¥ & AUBT qga Awed sFN) As | announced at 2 o' clock,

there wouid be no sitting on Friday, the 26" April, 2002, So, the House
stands adjourned till 11.00 a.m. on Monday, the 28" April 2002.

The House then adjourned at thirty-five minutes past five of the clock till
elevan of the clock on Monday, the 29" Aprit 2002.
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